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CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH : @LLAHABAD

CIVIL MISC, CONTEMPT PETITION NO.218 OF 2002
IN

ORIGINAL APPLICATION M0.764 OF 2002
ALLAHABAD THIS THE 17TH DAY OF SEPTEVBER, 2003

HON'BLE MAJ GEN. K.K. SRIVASTAVA,MEMBER-4 '~
HON'BLE liRe 8o K. BHATNAGAR,WEMBER-J

Kanash Chandra Vats,
ed shout 54 years,
0 Lete Shri Kishen Presed,

o 152/10 Sethe Baradarl
uland%é\a . ?

(By Advocete Shiri R. Verma )
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1. Smt. Neelam Srivestava, |
Post Mrster Genereal, ‘
Kenpur Region, Kenpur. ’ h
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2. Shri M.M. Khan |
Senlor Superinlendent :
Reilwey Mail Service,

KEI"ID ur Di'ﬂiﬂion, K‘anpur- Ses sssanssnn Respondents /—"':

( By #dvocate Shri R.C. Joshi ) ||

O RDER.

HON'BLE W&J CEN, K,K, SRIVASTAVA, NENDER-4
Thie Contempt Petition hes been filed ander section 17
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of #dministretive Tribunalg éct 1985, for punishing the

1
l
respondents for wilful dis-obedience of the order of this '

Tribunel deted 11.09,2003 passed in 0.A. No,764/02.
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o5 The learned counsel for .ﬂyﬁ_-fpxiiz:lﬁi&nif;‘*___ th

though the order hes been compl Iednh.ut it hes 1'-*'55‘:1*31?'_'1.-'_Ts:'j.-"g--

with delay end such ettitude on the pert of the respor HL

calls for an edverse view egainet them. However, since the

order hee been complied with, we do not find &ny good ground :: {

to pursue this Conpempt petition.

o ol The Contempt Petition is rejected. Notices issued |
are discherged. |
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